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     O  R  D  E  R 

 

11.03.2019 – Mr. G. Ananda Selvam, Advocate appearing on behalf of the 

Appellant (‘Resolution Professional’) sought permission to withdraw the appeal.  

We allow the prayer without any liberty to challenge this order. 

  

[Justice S. J. Mukhopadhaya] 
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        [Justice A. I. S. Cheema]
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